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LCommittee to look into economic
viability of LD.P.L. Units

8732. SHRI DHAMANKAR: Will the
‘Minister of CHEMICALS AND FER-
TILIZERS be pleased to state the
findings of the Committee appointed
10 go into the question of economic
wiability of certain units, like Surgical
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Instruments Units under the IDPL on
the basis of their present product-mix
and how long will it take to study and
implement the recommendations?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI P. C.
SETHI): The Committee set up to go
into the working of the Surgical In-
struments Plant of IDPL, has made a
detailed study covering all aspects of
the Plant. The report was ieceived
by Government in the last week of
February 1976 and in view of the
comprehensive nature of the recom-
mendations made by the Committee,
Government are studying them and
an early decision is expected tn be
taken.

Dowry cases in Delhl

3733. SHRI BIRENDER SINGH RAO:
Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state:

(a) the number of persons in Delhi
against whom complaints for accept-
ing dowry in marriages have been re-
ceived by Government during the
period from 1st January, 1976 to 30th
Apnl, 1976; and

(b) whether inguiries in all the cases
have been completed and if so, what
action has been taken by Government
in each case so far?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (DR. V. A.
SEYID MUHAMMAD): (a) and (b).
The information is being «ollected
from the Delhi Administration and
will be laid on the Table of the House.

Overbridges at level crossings in
Orissa

3734. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of RAIL-
WAYS be pleased to state:

(a) how much amount was placed at
the dispossl of Orissa State Govern-
ment in 1973-74, 1974-75, 1975-76 and





